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INCOME-TAX APPELLATE TRIBUNAL. PUNE -
(Ministry of Law & Justice, Government of India)

Constitution of Pune Benches from 16.01.2023 to 20.01.2023.

N Bench Court Room Hon'ble Vice-President & Members

‘A’ Bench c°”!:2 RI'”’" Shri R S Syal, VP & Shri S S Viswanethra Ravi, JM

'C' Bench Cau;to me Shri Satbeer Singh Godara, JM & Shri 6 D Padmahshali, AM

‘B’ Bench Cou':::l;aom Shri Inturi Rama Rao, AM & Shri Partha Sarathi Chaudhury, M
'SMC' Bench CANCELLED

|

Note: 1. Shri Satbeer Singh Godard, JMwill also virtually
ITAT, Panaji at 2.45 pm

2. Dr Dipak P Ripote, AM will virtually hear Division Bench Cases of
Raipur Bench during the above period

hear SMC Bench of

Pune,

Sd/-
Date: 11.01.2023

(R.S. Syal)

Vice-President

Cases posted before the following Bench are adjourned as detailed below:

—_-—
SMC’ Cases fixed on Cases adjourned to*
Bench 16.01.2023 30.01.2023 (Monday)

e | ~17.01.2023 o R L _
*Note: No separate notices will be issued.
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- 2" Floor, Maharashtra Jeevan Pradhikaran, Near St, Mary’s School, 463, Stavely Road, Pune — 411 001
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Pune,
Dated :11.01.2023



